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INTRODUCTION 

I. the Chairman of Estimates Committee hlvin, been authorised by the 
Committee to submit the Report on their behalf. present this Second 
Report on action taken by Government on the recommendations contained 
in the Fifty-fifth Report of Estimates Committee (Tenth Lot Sabha) on 
the Ministry of Finance (Department of Economic Affairs-Budget 
Division)-Allocation of a separate Dud,et Head to the Defence Estates 
Organisation in the Civil Estimates under the Ministry of Defence. 

2. The Fifty-fifth Report wu presented to 1.ok Sabha on 29th February, 
1996. Government furnished their replies indicatin, action taken on the 
recommendations contained in that report on 3rd September. 1996. The 
Draft Report wu considered and adopted by the Committee on 
4th December, 1996. 

3. The Report hu been divided into the following chapters:-
I. Repofl; 

II. Recommendation/Observations which have been accepted by 
Government; 

III. RccommcndationlObservations which the Committee do not 
desire to pursue in view of Government's replies; 

IV. RecommendatiOn/Observations in respect of which replies of 
Government have not been accepted by the Committee; and 

V. Recommendation/Observations in respect of which final replies 
of Government arc still awaited. 

4. An analysis of action taken by Government on the recommendations 
contained in t~ Fifty-fifth Report of Estimates Committee (Tenth Lok 
Sabha) is given in Appendix-I. It would be observed therefrom that all the 
6 observationvrecommendations made in the Report, i.e .. 100% have 
been accepted by Government. 

NEWDEUII; 
December 12. 1996 

AgrtlhtlYlIIIG 21. 1918(S) 

(v) 

RUPCHAND PAL. 
Chairman, 

Estimates Commillee. 



CHAPTER I 

REPORT 

1.1 This Report of the Estimates Committee deals with action taken by 
Government on the recommendations contained in their Fifty-fifth Report 
(10th Lot Sabha) on the Ministry of Finance (Department of Economic 
Affairs Budget Division)-Allocation of a separate Budget Head to 
Defence Estates Organisation in the Civil Estimates under the Ministry of 
Defence, which was presented to Lok Sabha on 29th February. 1996. 

1.2 Action taken notes have been received from the Ministry in respect 
of all the recommendation/observations contained in the Report. 

1.3 Taking into consideration the reason!! and the necessity for shifting 
of budget provisions from Defence Services Estimates for independent 
Budget allocation for Defence Estates Organi58tion. the Committee 
recommended as follows: 

"The Committee after taking into consideration the reasons and 
the necessity as explained by the Ministry for shifting of budget 
provisions from Defence Services Estimates for independent 
Budget allocation for Defence Estates Organisation. approve the 
proposal of the Government for a separate Budget Head of 
Defence Estates Or,anisation in Civil Estimales under the Ministry 
of Defence. The Committee accordingly recommend that a 
separate Budget Head may be allocated to the Defence Estates 
Oraanisation in the Civil Estimates under the Ministry of 
Defence." 

1.4 The Ministry in their action taken reply have stated as follows: 

.. A separate Budlet Head has since been allocated to the Defence 
Estates Or,anisation in the Civil Estimates for the Year 1996-97 
(Relular Budlet) under Grant No. IS Ministry of Defcn& 
(Civil). " 

1.5 ...... Coaualttee note wltla .. Ulfactlon tha •• helr recom ........ tIon .... 
IllIG MC.,S.d by GoVft'llllleDI ad .......... ae 8IId ... Head .... IIDce beta 
... , .. 10 Deleace EItaIeI OrpalsalJoa Ia the ClvU Eldnlaa. f_ abe yar 
1f96.97 (Rea .......... ) ....... G ..... t No. 15, MlDiltry or Defence (CIYII)". 



CIIAPTER II 

RECOMMENDATION/OBSERVATIONS WHICH HAVE BEEN 
ACCEPTED BY GOVERNMENT 

Rec:ommendatloiVObsenatlons (SI. No. I, Para No. 1.3) 

The Committee note that the Defence Estates Organisation is one of the 
oldest organisations under the direct administrative control of the Ministry 
of Defence. It is entrusted with the task of administration of Cantonments, 
management of Defence lands both inside and outside Cantonment, 
acquisition. requisition and hiring of immovable properties for Defenc:e 
purposes and administration of Urban and Ceiling & Regulation Act, 1976 
in 24 Cantonment5 to which the Act applies. The Defence Estates 
Department is also responsible for the acquisition/requisition and hiring of 
immovable property for the Army. Navy and Air Force and also for other 
inter Services organisation of the Ministry of Defence including Defence 
Research and Development Organisation. The role and functions of this 
organisation arc civil oriented and have no direct relationship with the 
military. 

Action taken by Government 

The observations made by the Estimates Committee arc based on facts 
and. therefore. no action is called for. 

R~o",",endal\onlObservlll\olls (SI. No.2, Para No. 1.4) 

The Committee arc informed that under the existing budgetary 
arrangement the Defence Estates Department is dependcnt on thc 
allocations made by thc Directorate of Financial Planning in the Army 
Hqrs. and the other wings of the Army supporting Services. The concerned 
budget heads arc controlled by the Army Hqrs. This has made tbe 
department perpetually dependcnt on the plannin, and budlctinl by an 
agency which has no direct responsibility for the performance of the 
statutory role/functions assigned to the department. 

Action taken by Government 

The observations made by thc Estimates Committee are bucd on fact 
and hence no action is called for. 

2 
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Recommendatloa/ObiervatloDl (SI. No.3, P .... No. 1.5) 
The Committec are also informed that the entire Defence EIIatea 

Orpaisation it accountable to the Miniltry of Defence and not to .Y 
other Services Hqrs. The Services Hrqa. are onl)' users. The success of this 
task would depend on the existence of an orpnisation which is out of the 
administrative and financial control of any user organisation. 

Acdon takea by Government 

The observations made by the Estimates Committee are based 011 facti 
agreed to by Ihis Ministry. Hence. no action is called for. 

RecommendatloalOblerYatJoDl (81. No.4, P .... No.1.') 

The Committee further note that the proposal for allocation of a 
separate Budget Head to the Defence Estates Or,anisation in the Civil 
Estimates under Ministry of Defence have already been examined and 
approved by the Defence Secretary in consultation with the Financial 
Adviser. Defence Servcies. The said proposal wu also approved by the 
Ministry of Finance (Department of Economic Affairs - Budget Division) 
and also by Controller General of Civil Accounts and the Comptroller and 
Auditor General of India. 

Action taken by Government 
The Observations made by the Estimates Committee are based on facts. 

Hence no action is called for. 
Recommendatloa/Observatlons (SI. No.5, Para No.1. 7) 

The Committee are agree with the views expressed b)' the Government 
that an independent bud,et allocation out of eivil Estimates of the Miniatry 
of Defence to Defence Estates Or,anisation will help proper maintenance 
and ,rowth of the Organisation and also ensure the req",site fund 
allocation vi.~-.-vis requirements. 

Action taken by Governmeat 
The Observations made by the Estimates Committee arc bued on fact 

and hence no action is called for. 

RecommendatloniObservations (Sl. No.6. Para No. 1.8) 
The Committee after takins into consideration the reasons and the 

necessity u explained by the Ministry for shiftinl of Budset provisions 
from Defence Services Estimates for independent Budget allocation for 
Defence Estates Organisation. approve the proposal of the Government 
for a lCpUate Budgct Head to Defence Estates Or,anisation in eivU 
Estimates under the Ministry of Defence. The Committee accordin.ly 
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recommcnd that a separate Budget Head may be allocated to the Defence 
Estates Organisation in the Civil Estimates under the Ministry of Defence. 

Action taken by Covernment 
A Separate Budget Head has since been allocated to the Defence 

Estates Organisation in the Civil Estimates for the year 1996-97 (Rcgular 
Budget) under Grant No. 1S Ministry of Defence (Civil). 



CllAPTEa ID 

RECOMMENDATIONIOBSERVATIONS WHICH THE COMMIlTEE 
DO NOT DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S 

REPLY 

-NIL-

s 



CHAPTER IV 

RECOMMENDATION/OBSERVATIONS IN RESPECT OF WHICH 
REPLY OF GOVERNMENT HAS NOT BEEN ACCEPTED BY THE 

COMMITTEE 

-NIL-
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CHAPTER V 

RECOMMENDATIONS/OBSERVATIONS IN RESPEcr OF WHICH 
FINAL REPLY OF GOVERNMENT IS STILL AWAITED 

NEW DELHI; 
December 12, 1996 
Agrahaya1Ul 21, 1918(S) 

-NIL-

7 

RUPCHAND PAL, 
CluMmIIUI, 

Estimlllu Committee. 



APPENDIX I 
MINUTES OF SIITING OF THE ESTIMATES COMMITIEE 

(1996-97) 
THIRD SmlNG 

The Committee lit on Wednesday. the 4th December. 1996 from 1500 
to 1530 houn. 

PRESENT 

Shri Rupc:hand Pal-Cha;rman 
MEMBERS 

2. Shri Ci.M. Banatwalla 
3. Shri Pradcep Bhattacharya 
4. Dr. Ramchandra Domc 
5. Shri Jalat Vir Singh Orona 
6. Shri Bijoy Kri5hna Handiquc 
7. Dr. G.L. Kanaujia 
S. Shri Sanat Kumar Mandai 
9. Shri Sanat Mehta 

10. Shri C. Narasimhan 
11. Shri Vishambhar Prasad Nishad. 
12. Shri Sarat Pattanayak 
13. Shri Kuhiram Rana 
14. Prof. Rasa Singh Rawat 
15. Shri Mahadeepak Singh Shakya 
16. Shri Manlat ,Ram Sharma 
17. Col. Rao Ram Singh 

SECRETARIAT 

1. Shri K.L. Narana-Deputy Secretary 
2. Shri R.C. Kakkar-Assitant Director 

2. The Committee considered the followin. Draft Reports and adopted 
them: 

(i) .. •• • • 
•• •• • • 

(ii) Draft Report on action taken by Ciovemment on the 
recommendations contained in the Fifty-Fifth Report of EC (10th 
Lok Sabha) on the Ministry of Finance (Department of Economic 
Affair.s - Budlet Division} Allocation of • separate BOOset Head to 
the Defence Estates Orpnisation in the Civil Estinlltes under the 
Ministry of Defence. 
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4. •• 
•• 

s. •• 
•• 

6. •• 
•• 

7 . •• 
•• 

8. •• 
•• 

9 

•• 
•• 

•• 
•• 

•• 
•• 

•• 
•• 

•• 
•• 

•• 
•• 

• • 
•• 

• • 
•• 

• • 
• • 

• • 
• • 

• • 
• • 

• • 
• • 



APPENDIX D 

(Vide Introduction to Repon) 
Analysis of the action taken by Government on the recommendations 

contained in the 55th Repon of the Estimates Committee (Tenth Lot 
Sabba) 

I. Total number of recommcndationlobscrvationl 
II. RecommendationlObiervations which have been 

acc:epted by Government 

III. 

(Nos. 1,2,3,4,5 and 6) 
Percenta,e 
RecommendationlObiervationl which the Committee 
do not desire to punue in view of Government's 
reply 

6 

6 

100% 
NIL 

IV. RccommendationlObiervations in respect of which NIL 
Government's replies have not been accepted by the 
Committee 

V. RccommendatioalObacrvationl in relpect of which NIL 
final replies of Government are It ill awaited 
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